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TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY PART-II 
_SECTION 3, SUB-SECTION (ii) DATED THE 17TH AUGUST, 1995 

***** 

Government of India 
Ministry of Finance 

(Department of Revenue) 
***** 

NOTIFICATION 

New Delhi the 17th Augus~ 1995 

S.O. (E).- Whereas by notification number S.0.26_7 (E) 
dated 29th March, 1994 issued under clause (b) of Explanatlon to 
section 35AC of the Income-tax Act, 1961 (43 of 1961), the 
Central Government had specified at serial number 12 the (a) 
Construction of Arts and Commerce Collge at Karvenagar, Pune in 
which 75 per cent beneficiaries will qelong to economic and other 
backward classes likely to cost Rs. 31.61 lakhs; (b) Construction 
of Phase III of Maharshi Karve Stree Shikshan Samastha Cummins 
College of Engineering at Karvenagar, Pune, for imparting 
education to 180 stude~ts in three disciplines of Engineering; 
likely to cost Rs.59.80 lakhs; (c) Construction of first floor 
including kitchen and dining unit above venubai hostel block at 
Hignee Stree Shikshan Samastha to accommodate 226 studenQ:ts 
belonging to weaker sections and studying in one of the 
institutions run by Maharshi Karve Stree Shikshan Samstha, out of 
which 61 students will be provided mess facilities free of cost 
and 166 students will be provided mess facilities at half rates 
likely to cost Rs.15.76 lakhs of the Maharshi Karve Stree 
Shikshan Samstha, Karvenagar, Pune as an eligible project or 
scheme for a period of two assessment years commencing from the 
assessment year 1994-95; 

AND WHEREAS the said project or scheme is likely to extend 
beyond two years; 

1;0 ' 

-~~-"'\. AND WHEREAS the National Committee has, being satisfied that 
the said project or Scheme is being executed properly, made a 
further recommendation under sub-rule (5) of rule 11M of the 
Income-tax Rules, 1962 for specifying the said project or scheme 
for a further period of three years; 

NOW, THEREFORE, the Central Government in exercise of the 
power conferred by clause (b) of Explanation to section 35AC of 
the Income-tax Act, 1961 hereby specifies the (a) Construction 
of Arts and Commerce Collge at Karvenagar, Pune in which 75 per 
cent beneficiaries will belong to economic and other backward 
classes likely to cost Rs.31.61 lakhs; (b) Construction of Phase 
III of Maharshi Karve Stree Shikshan Samastha Cummins College of 
Engineering at Karvenagar, Pune, for imparting education _!:o 180 
students in three disciplines of Engineering; likely to cost 
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Rs.59.80 lakhs; (c) Construction of first floor including kitchen 
and dining unit above venubai hostel block. at Hignee Stree 
Shikshan Samastha to accommodate 226 studen~ts belonging to 
weaker sections and studying in one of the institutions run by 
Maharshi Karve Stree Shikshan Samstha, out of which 61 students 
will be provided mess facilities free of cost and 166 students 
will be provided mess facilities at half rates likely to cost 
Rs. 15.76 lakhs of the Maharshi Karve Stree Shikshan Samstha, 
Karvenagar, Pune as an eligible project or scheme for a further 
period of three assessment years commencing from the assessment 
year 1996-97. 

No. ~'?5;\l.... O 
F.No. NC-77/95 

{V.K. Sehgal) 
Deputy Secretary to the Government of India 
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